FORM A

PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

GREATER KAILASH HOSPITALS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Greater Kailash Hospitals Private
Limited
2. | Date of incorporation of corporate debtor 07/11/2008
3. | Authority under which corporate debtor is | ROC Gwalior
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U85110MP2008PTC021307
Identification No. of corporate debtor
5. | Address of the registered office and | 11/2 Old Palasia Greater Kailash, Indore,
principal office (if any) of corporate debtor | Madhya Pradesh, India, 452001
6. | Insolvency commencement date in respect | 30/07/2024 [copy of order received on
of corporate debtor 01/08/2024]
7. | Estimated date of closure of insolvency | 28/01/2025
resolution process
8. | Name and registration number of the | Mangesh Vitthal Kekre
insolvency professional acting as interim | Reg. No.: IBBI/IPA-001/1P-P00539/
resolution professional 2017-18/10964
9. | Address and e-mail of the interim resolution | Address: 607, Chetak Center, RNT
professional, as registered with the Board Marg, Near Hotel Shreemaya, Indore,
Madhya Pradesh - 452001
Email: ca.mangesh@gmail.com
10. | Address and e-mail to be used for | Address: 607, Chetak Center, RNT Marg,
correspondence with the interim resolution | Near Hotel Shreemaya, Indore, Madhya
professional Pradesh - 452001
Email: ip.gkhospital@gmail.com
11. | Last date for submission of claims 15/08/2024
12. | Classes of creditors, if any, under clause (b) | Based on limited information, there is no
of sub-section (6A) of section 21, |class of creditors u/s 21(6A) (b) of IBC,
ascertained by the interim resolution | 2016
professional
13. | Names of Insolvency Professionals | NA
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)
14. | (a) Relevant Forms and (a) Web link: The relevant form can be

(b) Details of authorized representatives
are available at:

downloaded from
https://ibbi.gov.in/en/home/downloads
(b) Physical address: Not applicable



https://ibbi.gov.in/en/home/downloads

Notice is hereby given that the National Company Law Tribunal, Indore has ordered the
commencement of a Corporate Insolvency Resolution Process of Greater Kailash Hospitals
Private Limited on 30/07/2024 [copy of order received on 01/08/2024].

The creditors of Greater Kailash Hospitals Private Limited are hereby called upon to submit
their claims with proof on or before 15/08/2024 (Being 14 days from 01/08/2024 i.e. the date
of receipt of the said order of Hon’ble NCLT, Indore bench by IRP) to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No0.13 to act as authorized representative of the class in Form CA. — Not
Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Date :02/08/2024 «IL
Place: Indore

Mangesh Vitthal Kekre

Interim Resolution Professional

Greater Kailash Hospitals Private Limited

Reg. No. IBBI/IPA-001/ IP- P00539/2017-18/10964
AFA Valid till : 02/11/2024
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Mohammed Deif, an
elusive Hamas leader

Agencies

DUBAI

Hamas' military leader Mo-
hammed Deif, one of the
masterminds of the October 7,
2023 assault on southern Is-
rael, was an elusive figure who
had a long and secretive ca-
reer in the Palestinian group
and had been sought by Israel
for decades. Deif, 58, was fi-
nally killed in an Israeli air-
strike on July 13, a huge blow
to the militant Islamist group
more than nine months after
the October 7 attack triggered
Israel's devastating campaign
in Gaza.

The Israeli military on
Thursday confirmed his death
in the airstrike in Gaza's Khan
Yunis area. Hamas did not im-
mediately respond to a re-
quest for comment on the
Israeli announcement. Deif
had survived seven previous
Israeli assassination attempts,
the most recent in 2021. In the
months since October 7, he
was believed to have been di-
recting military operations
from the tunnels and back-
streets of Gaza, alongside sen-
ior colleagues.

Rising up the Hamas ranks

Considered one of
three masterminds
of Oct 7 Hamas
attack, Israel’s
bloodiest in history

e

rael's “most wanted” list for
decades, held personally re-
sponsible for the deaths of
dozens of Israelis in suicide
bombings. Hamas sources said
Deif lost an eye and sustained
serious injuries in one leg in
one of Israel's past attempts to
kill him. His survival over the
years made him a folk hero for
some Palestinians. Deif, 58,
rarely spoke and never ap-
peared in public.

He and two other Hamas
leaders in Gaza formed a
three-man military council
that planned the October 7
raid, the bloodiest attack in Is-
rael's 75-year history. Follow-
ing the attack, Prime Minister
Benjamin Netanyahu's govern-
ment vowed to kill the three -
Yahya Sinwar, Hamas' leader
in Gaza, Deif, head of their
military wing, and Marwan
Issa, his deputy.

100 held for attack
on 10 Downing Street

PTI

LONDON

British Prime Minister Keir
Starmer on Thursday called a
meeting with police chiefs after vi-
olent protests outside Downing
Street in London over the fatal stab-
bing of three young girls in South-

port, north-west England, as the
teenage male suspect in the attack
was charged with murder.

A few hundred protesters hurled
beer cans and flares near British
Prime Minister Keir Starmer's resi-
dence in Downing Street in central
London on Wednesday evening.
Protesters later tried to kick down a
fence as they were confronted by
police equipped with riot gear.

The Metropolitan Police said
that over 100 people have been ar-
rested during the clashes on Wed-
nesday evening for offences
including violent disorder, assault
on an emergency worker, and
breach of protest conditions as
some of its officers suffered minor
injuries.

It followed violent protests in
Southport and also in Hartlepool,
north-east England, and Aldershot,
south-east England, believed to in-
volve far-right groups whipped up
by social media misinformation
claiming the male suspect behind

the stabbing was a asylum seeker
who arrived illegally in the country
on a boat. Meanwhile, the 17-year-
old suspect, who was arrested by
the police, was identified as Axel
Rudakubana.

world

Indore, Friday, 2 August 2024

Motilal Oswal Home Finance Limited
Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,
Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025, CS : 8291889898

Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES)
(UNDER RULE 8 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002)

Whereas the undersigned being the authorized officer of Motilal Oswal Home Finance Limited, (Formally known as Aspire Home
Finance Corporation Ltd), under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
(54 of 2002), and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules,
2002 issued Demand Notice dated mentioned hereunder calling upon the following borrowers to repay the amount mentioned in the
notice being also mentioned hereunder within 60 days from the date of receipt of the said notice.

The following borrowers having failed to repay the amount, notice is hereby given to the following borrowers and the public in general
that undersigned has taken possession of the properties described herein below in exercise of powers conferred on him under sub
section (4) of section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on the date mentioned hereunder:

WR NOW RUNS HERITAGE TRAIN BETWEEN

The borrower in particular and the public in general are hereby cautioned not to deal with the property and any dealings with
the property will be subject to the Charge of Motilal Oswal Home Finance Limited for an amount mentioned herein above and
interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to
redeem the secured assets.
Sdi-

Authorized Officer

(Motilal Oswal Home Finance Limited)

Place : Madhya Pradesh
Date :02.08.2024

= oA A eeERoT Date of Demand | _Date of Description of the TrainNo. | Originating Station & Destination | Departure Arrival
No. Howne ot the Sorrowes) Nobion and || eossasy i Reny 52965 Patalpani - Kalakund 11:05Hrs | 13:05Hrs
1 LXGUNO00417-180062023 08-05-2024 for | 29-07-2024 | PH.No 22 S.No - 1627/3 Ward No. 09 = i . .
Divyanshu Ashok Kumar Jain & Ashok Rs. 759601/- Sharthi City Aron Dist Guna Madhya 52966 Kalakund Patalpam 15:34 Hrs 16:30 Hrs
Kumar Kailashchand Jain Pradesh 473101
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Heritage Train between Patalpani & Kalakund will run on Friday, Saturday &
Sunday with effect from 02/08/2024

g WESTERN RAILWAY

wr.indianrailways.gov.in
Like us on: f3facebook.com/WesternRly
Follow us on: { x.com/WesternRly

Booking for the additional trips on
Fridays of Train Nos. 52965 & 52966 is
open at all PRS counters and on IRCTC
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website.

PLEASE CARRY ORIGINAL ID PROOF FOR ALL RESERVED TICKETS

Public Notice For E-Auction For Sale of Immovable Properties

Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office at
Plot No. 88, Udyog Vihar, Phase-IV, Gurgaon-122015 (Haryana) and Branch Office at "Ground Floor , Plot no. 811 A & 8/2 A , Amar Singh Marg Freeganj

, Ujjain 456001" under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002(hereinafter "Act”). Whereas
the Auhorized Officer ("AD") of IIFL-HFL had taken the possession of the following propertyfies pursuant to the notice issued WIS 13(2) of the Act in the follow-
ing loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS, AS 1S WHAT IS BASIS and WITHOUT RECOURSE BASIS” for realization
of IFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website: wwwiiiflonehome.com

fren ImrR—ATerEar (\.9.) forem sPR—wTaar (ay)  RIeT IrR-—wTeEr (7.4)

B 1 Co- Demand Noti Descri tion. of the Immovable Date of Physical :
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s th::':f Earnest Money | Cost of Bid Time of Date of Inspection of property EMD Last Date Date/ Time of E-Auction

No. Online Tendar Name of the work ';:"“ it Deposit (EMD) | Document | S 09-Sep-2024 1100 hrs -1400 hrs. 11-Sep-2024 till 5 pm. 13-Sep-2024 1100 hrs-1300 hrs.

- no (Rs.) (inRs) (InRe) - Fude Of Payment:- EMD payments are to be made vide online mode only. To make payments you have to visit https:/fiwww. iiflonehome.com and
pay through link available for the propertyl Secured Asset only.
“ﬁﬁm 20 F e :ﬁ; 12 Month Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the property/ Secured Asset you intend to buy vide
2024 _UAD_36 | sg< & wanit i (includin, public auction.
1 1387 1 T AT T AT AT 3,26,35,000/- 163000/- 15000/- Rainy ¢ For balance payment, upon successful bid, has to pay through RTGS/NEFT. The accounts details are as follows: a) Name of the Account:- lIFL
= Season) Home Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c¢) Account No:-9302879xxxxx followed by Prospect Number, d) IFSC
qiEd F () Code: SCBLO0360', o) Bank Address: Standard Chartered Bank, 30 W.G. Road, For, Humbai-400001.
(sﬁ'qﬁr 'HGL ‘\Hﬁﬁ waqe) (e w RIGITES Wﬂﬁ) (m e HIUTH) 1. For participating in e-auction, Intending bidders required to register their details 'mlh he Service Provider https:/iwww. iiflonehome.com well in
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payment details towards copy of the an card at the above mentioned Brancl ice
TR m m TR qﬁ'qg ag’h{ TR ‘Iﬁﬁ 3’@'13 . The bidders shall improve their offer in multiple of amount mentioned under the calumn "Bid Increase Amount”. In case bid is placed in the last 5

Aadhar Housing Finance Ltd.

Corporate Dffice: Unit No.802, Natraj Rustomijee, Western Express Highway and M.V.Road, Andheri (East), Mumbai-400069
Ujiain Branch : 06/1st Floor, Kamla Nehru Marg, Freeganj, Above IDBI Bank, Near Shaheed Park, Ujjain - 456010

Housing Finance Ltd

E-AUCTION - SALE NOTICE

E-Auction Sale Notice for Sale of immovable Properties under the Securitization and Reconstruction of Financial Asset and Enforcement of Security Interest
Act, 2002 read with proviso to Rule 8 (6) of Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property
mortgaged, possession of which has been taken by the Authorised Officer of Aadhar Housing Finance Limited will be sold on “As is where is”, “As is what
is”, and “ Whatever there is” with no known encumbrances Particulars of which are given below:-

] Borrower(s) / Demand Description of the Reserve | EamestMoney| you o of
:. Co-Borrower(s)/ f[gu]arantnr[s} ::1'2'::“23;? |IIII11|:I\!8|:I|E property Price (RP) D{ﬁ%ﬁ'zgﬁ‘“}?’ possession
1.| (Loan Code No. 02000001806 / All that part & parcel of property bearing, Mention in

Ujjain Branch) 11-07-2023 | Remark Maitri Nikunj Colony H 0 4 16 Part of Plot No 4
Hari Subhash Kamble (Borrower), & Ward No 40 Maitri Nikunj Colony Panwasa Maksi Road Rs Rs
Gumfa Subhash Kambale 73,390,508/ | Near R K School, Ujjain, Madhya Pradesh - 456010 | 4 a9 gog/. | 48.000/- Physical
(Co-Borrower) Boundaries: East- Road, West- Plot No. 5 of RK| "’ .
Mission School, North- 4/17 House of other, South-
4/15 House of other

https://bankeauctions.com

www.aadharhousing.com.

Place : Madhya Pradesh
Date : 02-08-2024

1. Last Date of Submission of DD of Earnest Money Deposit along with KYG, Tender Form and accepted Terms and conditions (Tender Documents) is 16-08-2024
within 5:00 PM at the Branch Office address mentioned herein above or uploaded on https://bankeauctions.com. Tenders documents received beyond last date will
be considered as invalid tender and shall accordingly be rejected. No interest shall be paid on the EMD.

2. Date of Opening of the Bid/Offer (Auction Date) for Property is 17-08-2024 on hitps://bankeauctions.com at 3:00 PMto 4:00 PM .

3. AHFL is not responsible for any liabilities whatsoever pending upon the property as mentioned above. The Property shall be auctioned on ‘As Is Where Is Basis’,
‘As s What Is Basis’ and ‘Whatever Is There Is Basis'.

4. The Demand Draft Should be made in favorof ‘Aadhar Housing Finance Limited' Only.

5. Auction/bidding shall be only through “Online Electronic Bidding™ through the website https://bankeauctions.com. Bidders are advised to go through the website
for detailed terms before taking partin the e-auction sale proceedings.

6. Theintending bidders should register their names at portal M/s C 1 INDIA PVT LTD through the link https://bankeauctions.com/registration/ signup, and get their
User ID and password free of cost. Prospective bidder may avail online training on E- auction from the service provider M/s C 1 INDIA PVT LTD through the website

7. For further details contact Authorised Officer of Aadhar Housing Finance Limited, Deepak Malviya, (Contact : 7583898990) OR the service provider M/s C 1
INDIAPVTLTD, Mr. Prabhakaran, Mobile No: +91-74182-81709, E-mail: tn@c1india.com & support@bankeauctions.com, Phone No. +917291981124 /25 /26
As on date, there is no order restraining and/or court injunction AHFL/the authorized Officer of AHFL from selling, alienating and/or disposing of the above
immovable properties/secured assets.

8. For detailed terms and conditions of the sale, please refer to the link provided in Aadhar Housing Finance Limited (AHFL), secured creditor's website i.e.

9. The Bid incremental amount for auction is Rs.10,000/-.

(Authorised Officer)
For Aadhar Housing Finance Limited

(Under R 6ofthe |

FORM A
PUBLIC ANNOUNCEMENT

Board of India

({Insolvency Resolution Process for Corp

2016)

FOR THE ATTENTION OF THE CREDITORS OF
GREATER KAILASH HOSPITALS PRIVATE LIMITED

R
Name of Corporate Debtor
Date of incorporation of Corporate Debtor
Authority under which Corporate Debitor
Bir !
4. | Corporate Idertity No. / Limited Liabiity
Identification No. of Corporate Detitor
5. Mdmofthete@sta‘ed affice and
principal office (if any) of Corporate
Debtor
6. | Insolvency commencement date in
respect of Corporate Debtor
7. | Estimated date of closure of insolvency
resolution process
8. | Name and the registration number of
the insolvency professional acting as
Interim Resolution Professional
9 |Address and e-mail of the Interim

Resobilic donal, g red

with the Board

wlpp

| Greater Kallash Hospitals Private Limited

" [ Mangesh Vitthal Kekre

PARTICULARS

07/11/2008
ROC Gwalior

| UB5110MP2008PTCO21307

11/2 Oid Palasia Greater Kailash, Indore,
Madtya Pradesh, India, 452001

30/07/2024
[copy of order received on 01/08/2024]
28/01,/2025 -

Reg, No.:

IBBY/IPA001/IP-PO0539/ 2017-18/10964
Address: 607, Chetak Center, RNT Marg, Near Hotel
Shreemaya, Indore, Madhya Pradesh - 452001
Email: ca.mangesh@gmail.com

10. | Address and email to be used for
comespondence with the interim
resolution professional

11.| Last date for submission of claims
12, | Classes of creditors, if any, under
dause (b) of subsection (64) of
section 21, ascertained by the interim

__|resolution professional ___
13.| Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
___| (Three names for each class) s e - i
14.](a) Relevant Forms and () Web link: The relevant form can be downloaded
(b) Details of authorized representatives | from hitps://ibbigovin/en/home/downloads.
are at: (b} Physical address: Not applicable

Address: 607, Chetak Center, RNT Marg, Near Hotel
Shreemaya, Indore, Madhya Pradesh - 462001
Email: ip.gkhospital@gmail.com

15,-’08!2024

Based on limited information, there is no class of
creditors u//s 21{6A) (b) of IBC, 2016

The itors of

Applicable
S of false or misl

Motice s hereby given that the National Company Law Tribunal, Indore has ordered the
commencement of a Corporate Insolvency Resolution Process of Greater Kailash Hospitals
Private Limited on 30}0?{2024 [copy of order received on 01/08,/2024).

i Private Limited are hereby called upon to submit
their claims with proof on or before 15/08/2024 (Being 14 days from 01/08/2024 i.e. the
date of receipt of the said order of Hon'ble NCLT, Indore bench by IRP) to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class in Form CA. - Not

Date :02/08/2024
Place: Indore

proofs of claim shall attract penalties. Sd/-

Mangesh Vitthal Kekre
Interim Resolution Professional
Greater Kailash Hospitals Private Limited

Reg. No. IBBI/IPA-001/ IP- PO0539/2017-18/10964

AFA Valid till : 02/11/2024
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minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.

The successful bidder should deposit 23% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AQ and the balance 75%

of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment,

. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges,

land and all other incidental costs, charges including all taxes and rates outgoings relating to the property.

. Bidders are advised to go through the website https: fwww.iiflonehome.com and https:/fwww.iifl com/home-loans/properties-for-auction for detailed

terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.

For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-

care@iiflonehome.com, Support Helpline no.1800 2672 49

. For any query related to Property details, Inspection of Property and Online bid etc. call IFL HFL toll free no.1800 2672 439 from 09:30

hrs to 18:00 hrs between Menday to Friday or write to email:- care@iiflonehome.com.

. Notice is hereby given fo above said bormowers to collect the household articles, which were lying in the secured asset at the time of taking phys-

ical possession within 7 days, otherwise IIFL-HFL shall not be respansible for any loss of property under the

9. Further the notice is hereby given to the Borrowerls, that in case they fail to collect the above said articles same shall be sold in accordance with Law.

10. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled
and the amount already paid will be forfeited (including EMD) and the property will be agam put to sale.

11. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/ n without
dispute in tender/Auction, the decision of AO of IIFL-HFL will be final.

s STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002 =——m———————

The Borrower are hereby nofified to pay the sum as rnenlmned above along with upto dated interest and ancillary expenses before the date of|

Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

Place:-Indore , Date: 02-Aug-2024 Sd/- Authorised Officer, IIFL Home Finance Limited.

® - o ;B @ R

g any reason thereof. In case of any

Edel Finance Company Limited

Corporate Identity Number: U65920MH1989PLC0O53909
Registered Office: Edelweiss House, Off. C.5.T. Road, Kalina, Mumbai - 400 098
Tel: +91-22-4009 4400 Fax: +91-22-4086 3610 Website : https://edelfinance.edelweissfin.com

Standalone financial results for quarter ended June 30, 2024 (R in Crores)

Quarter Ended Year Ended
Particulars June June March
30, 2024 30, 2023 31, 2024
(Unaudited) (Unaudited) (Audited)
1 Total income from operations 121.02 30.99 404.69
2 Net Profit/ (Loss) for the period (before Tax, (32.67) (57.57) 14.26
Exceptional and/or Extraordinary items)
3 Net Profit/ (Loss) for the period before Tax (32.67) (57.57) 14.26
(after Exceptional and/or Extraordinary items)
4 Net Profit/ (Loss) for the period after Tax (9.50) (17.59) 79.16
(after Exceptional and/or Extraordinary items)
5 Total Comprehensive Income / (Loss) for the (9.50) (17.59) 79.39
period [Comprising profit/ (loss) for the period
(after tax) and Other Comprehensive Income/
(loss) (after tax)]
6  Paid-up equity share capital 956.68 756.68 956.68
(Face Value of % 100/- Per Share)
7  Reserves (excluding Revaluation Reserves) 671.71 584.24 681.21
8 Securities premium account 448.54 448.54 448.54
9 Net worth' 2,593.39 1,505.92 2,602.89
10 Paid-up Debt Capital / Outstanding Debt 4,949.28 2,903.62 4,826.85
11 Outstanding Redeemable Preference Shares -
12 Debt Equity Ratio’ 1.91 1.93 1.85
13 Earnings Per Share (%)
(Face Value of % 100/- each)
- Basic (not annualised for the quarters) (0.75) (1.90) 7.75
- Diluted (not annualised for the quarters) (0.75) (1.90) 7.75
14 Capital Redemption Reserve 8.43 8.43 8.43
15 Debenture Redemption Reserve NA NA NA
16 Debt Service Coverage Ratio (DSCR) NA NA NA
17 Interest Service Coverage Ratio (ISCR) NA NA NA

‘Net worth = Equity share capital + Instruments entirely equity in nature + Other equity
‘Debt-equity Ratio = Total debt (Debt securities + Borrowings (other than debt securities) + Subordinated liabilities) / Net worth

Notes:

1. Theaboveisan extract of the detailed format of quarter and year ended standalone financial results filed
with the Stock Exchange in accordance with Regulation 52 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015. The full format of the quarter and year ended standalone financial
results are available on the websites of the Stock exchange (www.bseindia.com) and the Company’s
website (website:- https://edelfinance.edelweissfin.com/).

2. For the other line items referred in regulation 52 (4) of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, as amended, pertinent disclosures have been made to the Stock
Exchange(s) (BSE) and on the Company's Website and can be accessed on the URL
(https://edelfinance.edelweissfin.com/).

3. The above standalone financial results of the Company for the guarter ended are reviewed and
recommended by the Audit Committee and have been approved by the Board of Directors at its meeting
held on Aug 01, 2024. These standalone financial results have been subjected to review by the Statutory
Auditors of the Company and the auditors have issued an unmodified review report.

On behalf of the Board of Directors

Ananya Suneja
Executive Director & CFO

Mumbai, August 01, 2024, DIN: 07297081
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ARMY PUBLIC SCHOOL, MHOW

Tele No.: 07324-272747, Mob No.: 7770974660
E-Mail ID: apsmhow@gmail.com
Un-serviceable/scrapped  property  items
including books are to be auctioned on 12 Aug
2024 at 1100hrs at Army Public School Mhow.
The interested dealers/representatives/agencies
are requested to participate in the open auction
procedures. For further details/clarification,

please contact with Mob No 7770974660.
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